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p sal of the Delhi University under 
which ,a part of the Provident Fund 
accumulations could be uti!lised by the 
University for construction of stall 
quarters for its employees. The Com-
wssion has, also agreed to the Uni ver-
sity utilising approximately Rs. 1 crore 
refunded/ l"efundable by the University 
to raise the initial resources for draw_' 
ing loan from ttie Provident Fund ac-
cumulations. Under this oroposal, it is 

.._expected that a sum of Rs. 3 C'rores 
would become available for con:struc-
tion of s aff quarters for University 
em oyee'S,. 

As fOr College emDloyees, the Com-
m'ission has agreed to sanction an ini-
tial outlay of Rs. 1. cror~ if the manage-
ment conc€'rned agreed to contribute 
an equivalent amount. With this initial 
outlay of Rs. 2 crore's, the Co]1eges 
coqld d raw a loan of n hOllt Rs. 4 crores 
from the Provident Fund Investments, 
thus making available total investable 
resource of Rs . 6 crores for construc-
tion of staff quarters fOr College em-
ployees. In both these cases, the loan 
raised from Provident Fund Invest-
ments as well as interest Dayab1e on 
it will have to be provided by the 
University 'Grants CommiSSion. 

. In addition, current year'S grant 
froIq! University Grant~ Commission to 
Delhi University for ere tion of a re-. 
v,olving fund 'for house building ad· 
vance for its employees has been in-
ere sed from .Rs. 10 ]akhs to Rs. 50 
lakhs 

As far as medical facilities are con~ 
cerned, two Health Centres are al-
ready fun-ctioning under the auspices 
of the University . The Commission 
has agreed to the setting up two more 
Health Centres with necessary comple-
m lt of st~, provisiOn fOr medicines 
and other expenditure. 

Promotion Schemes for the Univer-
sity and College teachers were finalis-
ed by th CommiSSion in November, 
1982 and December, 1982. respectively. 
The teachers of Delhi University and 
its oolleg(!g have been in(;istin~ that 

the CommiSSion's scheme was not ' ac-
ceptable to them, 1\fter detailed ueF.-
tiations with the teachers, the Univei--
sity of Delhi had reroFmended certa,in 
modalities for implementing the Com-
mission's Schemes. An extract of Uni-
versity of Delhi's letter to University 
Grants Commission dated 28.1.1982 in 
this regard is laid on the Table of the 
House. [PLaced in LibraTy. See No. LT-
5912! 83]. University Grants SOmnlis-' 
sion accepted there reconunendations 
sub:j'ec to the understanding that tea-
chin~g is resumed. 

The precise annual expenditure in-
vol..Yed in the implementatiOn. of the 
above arrangem nts have not so far 
been worked out. 

Ban OD. entry of Sikhs into Sa.udi -Arabia 

802. SHRI J. S . PATIL: Will the 
Minister of EXTERNAL AFFAIRS be 
pleased to state : 

(a} whether it is a 'fact that ,entry of 
Sikhs is banned in 3auili Arabia ; 

(':» whether there is ban on any sec-
tion of Indians in any other C'ountrY; 
and 

(c) action taken by Government in. 
this regard and saudi Arabia's res-
ponse? 

THE MINISTER OF STATE IN 
THE MINISTRY OF EXTERNAL AF ... 
FAIRS (SHRI A A. RAHIM): (a) 
There hi no restriction On the entry of 
Sikhs i to Saudi Arabia 

(b) No, Sir. 

(c) Does not ari 
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